BEFORE THE AJUDICATING AUTHORITY
(NATIONAL COMPANY LAW TRIBUNAL)
- AHMEDABAD BENCH
AHMEDABAD

C.P. (LB) No. 67/10/NCLT/AHM/2017

Coram: Present: Hon’ble Mr. BIKKI RAVEENDRA BABU
- - ~ MEMBER JUDICIAL

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 10.08.2017

Name of the Company: Metal Link Alloys Ltd.
Through Rajmal M Jain
_ - V/s. __
State Bankof India & Ors

Section of the Companies Act:  Section 10 of the Insolvency ana Bankrup Y
' ' Code
S.NO. NAME (,cAﬂlgt,mgHERS) __DESIGNATION _ REPRESENTATION SIG__"N__,A]'URE

1. ARTun R. I cTy  AbvocATE L CoReoRTC  Joyy”
- . _ SoLICrcToe  APPLICANT o £ ONBEH&L;
' ' - . of ARTUN R-SHETH

ORDER

Learned Advocate Mr. Arjun Sheth present for Corporate Debtor/ Apphcant None
present for Respondents . _

Proof of service of notice on creditors filed.
None present for creditors.
Heard arguments of Learned Counsel for Applicant.
Orders reserved. - - ' -
N - - - (BIKKI RAVEENDRA BABU

_ ._ MEMBER JUDICIAL
Dated this the 10th day of August, 2017. - o




